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NOTES OF THE REGISTRY 	 ORDERS OF THE TRIBUNAL 

2. ORDER DAT 	27-12-2000. 

This is pit up today as the applicant 

sri Sohan singh files a memo praying for withdrawal 

of this O.A. The signature of the applicant in 

the MemO has been duly attested by his Advocate 

shri prusty. 

Heard the applicant in person as the 
,- 

CoflCerfl& advocate 	the concemi. Govt.counsel 

have not turned up apparently due to their protest 

as against the introduction of the professional 

Tax in the State. 

on 8-11-2000 notices were ocdered to be 

issu& od the Respondents recuiring them to file 

counter by 3.1.2001.APPliCaflt wants to withdraw 

this O.A. on the ground that after r€eivirig 

the notices the coflCetn& authorities have 

assure him to consider his reliefs in case 	f 

he would withdraw this originaL Application. 

Since the applicant wants to withdraw this case, 

in vicw of the Memo fll&,he is permitt to 

withdraw this O.A. and the original ApplCati 

is accordingly dispos& of as with4rawn.N000StS. 
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